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CALLING ATTENTION TO MAT-
JTER OF URGENT PUBLIC
IMPORTANCE

DROUGHT CONDITIONS IN SEVE-
*  'RAL PARTS OF THE COUNTRY

SHRI K. LAKKAPPA (Tumkur) : Sir,
Lcall the attention of the Minister of the
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Food and Agriculture to the following

matter of urgent public importance and I

request that he may make a statement

thereon:—

Reported drought conditions prevail-
ing in Mysore, Andhra Pradesh,
Bihar, Rajasthan, Kashmir and other
parts of the country.

THE MINISTER OF FOOD AND
AGRICULTURE (SHRI F. A. AHMED) :
As the House is aware, provision of relief
due to natural calamities, including drought
isa State subject. However, Central
assistance is given where necessary accor-
ding to an established procedure,
and the House had been kept informed
of the assistance given to the State in
the Statements laid on the Table of
this House from time to time. The last
statement was laid on the Table of the
Sabha on 28th April, 1970. As man-
tioned in that Statement, drought condi-
tions had developed in Bihar, Gujarat,
Madhya Pradesh, Mysore, Rajasthan and
West Bengal due to inadequate and/or
untimely rains during 1969.

To have an on-the-spot assesgment of
the drought situation and to recommend
the ceilings of Central assistance, Central
Teams visited Bihar, Gujarat and Raj-
asthan during 1970; Officers of the Central
Government also visited West Bengal and
Madhya Pradesh during the year.

According to the reports received
from the State Governments, necessary
relief measures like provision of employ-
ment on relief works, grant of gratui-
tious relief to the aged and the infirm,
arrangements for migration of an pro-
vision of fodder for cattle, supply of
drinking water and grant of loans to
agriculturists, have been taken.

According to the latest reports resceived
from the State Governments, which were
affected by drought in 1969-70, the
situation has considerably improved be-
cause of good rains during the current
monsoon season so far. The rainfall
has been good in Gujarat and Madhya
Pradesh, Rdjasthan, which - was -in the
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grip of drought for several years, has been
fortunate in having widespread rains.
This enabled the State Government to
order the closure of relief works with
effecct from 16.8.1970. Some areas in
Western Rajasthan, however, were affected
by an Intervening dry spell and sand storms,
which caused a set back. The State
Government are fully alive to the require-
ments of the situation, and the Central
Government had assured the State Gover-
ment that financial assistance will be
made available if necessary, to help the
agriculturists for the resumption of agricul-
tural operations. “The position in West
Bengal has also improved with the arrival
of the monsoon and large scale
relief operations is required to be con-
tiouzd only in a few districts. In the
case of Andhra Pradesh and Jammu and

Kashmir, rainfall is reported to have
been inadequite in some parts of the
States, but there has been widespread

rain subsequently, which is expected to
have a beneficial effect on the situation.
In parts of Mysore, erratic rainfall, and
an intervening dry spell have affected
the prospects of the coming kharif crops.
The S:ate Government have issued neces-

sary instruciions to the local officers to
open relief works as and when found
necessary.

Honourable Members will appreciate
that the situation is well under control,
and that there is no occasion fore feeling
alarmed over it. The position regarding
the availabily of foodgrains is also sat
factory. I assure the House that Govern-
ments, both at the Centre and in the
States, will continue to watch the situa-
tion and ensure adequate and timely
relief where necessary.

SHRI K. LAXKAPPA : Before putting
my question, I would like to submit that
the stztement made by the hon. Minister is
not inspiring; it is also not impressive, and
he has not given out the correct information
regarding the drought situation prevailing
in the various States, and the vagaries of
nature and more so the vagaries of this
Ministry. They have not controlied the
drought situa‘jon for the last several years,
and consistently, we are fighting with the
drought situation, and every session we are
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discussing the drought situation prevailing
in the country.

I would like to give the background'
facts regarding the situation that prevails in
the Mysore State. In the statement, the
hon. Minister has not given the correct
statistics regarding the various States. I
would like to point out that in Mysore, the
drought situation is prevailing consistently
every year and it is almost a disease, and
people are moving from one place to another
in search of food and fooder for their ani-
mals. Even the National Council of Ap-
plied EBconomic Research has revealed in
a recent survey that in Mysore State, agri-
culture is carried on under dry conditions,
and out of 19 districts, 14 districts have
been affected, and sometimes, the rainfall,
is less than 7.50 m.m. and sometimes in
certain areas, there is no rainfall and the
people have no irrigation facilities,

Now, 1 would like to quote certain
statistics, and give the names of the States
which have cbhronically drought-affected
areas, The names of the  States are :
Andhra Pradesh, Gujarat, Madras, Maha-
rashtra and Mysore. The hon. Minister
has stated in his statement that in Mysore
only in certain parts there has been erratic
rainfall. But I would like to point out the
instances where even the...

MR. SPEAKER : The hon. Member
should not make any speecches now but
should come to the question straight.

'

SHRI K. LAKKAPPA : Before putting
the question, I would like to give the facts
to the House to show how Mysore State has
been greafly affected. 1 shall give the
Houde the district-wise and village-wise
drought situation prevailing in Mysore
State. It is very serious and alarming.
In Kolar, the number of villages affected
is 867 and the population affected is 0.72
lakhs. In Tumkur, the constituency which
I represent, and which is the most affected
arca, 1408 villages have been affected and
the population affected is 2.15 lakhs. In
Chitradurga, the number of villages affected
is 572 and the population affected  is 2.68
lakhs. In Mandya, 1110 villages are
affected... :
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MR, SPEAKER : The hon.
should come to his question now.

Member

SHRI K. LAKKAPPA : 1 am giving
these figures to focus the attention of the hon.
Minister on the serious situation prevailing
in Mysore State, which he has not taken in-
to account in his statement. .Even in his
statement, he has only attributed the situa-
tion to erratic condition of rainfall and has
said that since then the situation is under
control. I would say he has neglected
Mysore State...

MR. SPEAKER : Kindly - do not make
it & habit every time. I was really led to
accept this call attention notice because so
many other States had been mentioned
here,

SHRI RAJASEKHARAN (Kanakapura) :
It is a very serious situation. You must
allow him to place the full facts before the
House,

SHRI K. LAKKAPPA : I have recei-
ved an alarming telegram from the State
recently, It says:

“Drought condition severe and be-
yond chance of improvem entin four
taluks of Tumkur, four taluks in
Hassan, t(wo taluks and 9 hoblis in
Chitradurga, five taluks in Bijapur,
three taluks in Mysore, two taluks in
Mandya and four taluks in Dharwar
district’.

This is a very serious and alarming
situation in the State. But no categorical
statement has been made by the Minister.
He has neglected the State and attributed
the situation to only erractic rainfall.

Have the Government of India made
any serious attempt to initiate permanent
measures to relicve the chronic drought
situation prevailing in the country including
Mysore State ? If so, what are those steps ?
1s it not a fact that Government have failed
in their duty by Mysore State whieh is
facing a chronic drought situation by neg-~
lecting to initiate and implement irrigation
projects in  the State ? In view of this,
would the Ministry send an expert com-
mittec t0 the State immediately to assess
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the situation on the spot and take remedial
action ?...

My second question is this. According
to the statement, an expert committee was
sent. But it visited only Bihar, Gujarat
and Rajasthan in 1970. But even in spite
of a request from the State, it was sent not
sent to the Mysore State. Does this not
show a step-motherly attitude towords the
State and is it because of the political diff-
erences between the Central Government
and the State Government ? If so. is it not
the bounden duty of the Centrel even now
to safeguard the interest of the Mysore State
which is facing a chronic drought situation ?
What action do Government propose in the
light of this ?

SHRI F. A. AHMED : 1 have already
placed before the House...

SHRI K. LAKKAPPA : They are not
correct. He must bring out new and correct
facts.

MR. SPEAKER : Hs has not even
stared. He has not mentioned anything.
Still he says it is not correct—perhaps he
has decided to say so already.

SHRI RAJASEKHARAN : The Minis-
ter mentioned only about 1969, not about
the situation in 1970.

SHRI F. A. AHMED : 1 have already
placed before the House the actual position
of areas affected by drought. Only in
April 1970, a detailed report was placed be-
fore the House. He must have gone through
that report. Since then, there have been
rains in Mysore State, but they have been
inadequate and erratic. This has affected
crops in eleven districts and the position is
reported to be particularly difficut in the dis-
tricts of Hassan, Bijapur and Tumkur. The
State Government have informed us that
they have released Rs. 1 crore for relief
works in which about 40,000 persons are
reported to be employed on 1170 relief
works. Arrangements hayve also been made
to supply drinking water by trucks in tanks
in Hassan district. An emergency feeding
programme covering about 3 lakh bene-
ficiaries including children, expectant and
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nursing mothers is proposed to be started
in three districts from 1st September 1970,
The State Government are alive to the situa-
tion and have kept it under control through
suitable measures. The question of finan-
cial assistance to the State Government will
be considered on receipt of a request from
the State Government.

SHRI K. LAKKAPPA Have the
Government of Mysore made any request
for immediate assistance or not ?

SHRI F. A. AHMED : As the hon.
Memberﬂis aware, in every year a certain
amount of expenditure is incurred by the
State Government for the purpose of pro-
viding relief of all kinds from natural cala-
mities, and on the expenditure incurred over
and above the ceiling fixed by the Finance
Commission, 75 per cent is given by the
Central Government—50 per cent as grant
and 25 per cent as loan-- and for that pur-
pose the officers from the  Central
Government go to make an assessment, So
far as the current year is concerned, an
assessment will be made and the assistance
from the Central Government that is
required will be given to the Mysore

Government on the basis of that assessment. |

SHRI RAJASEKHARAN : This is a
very serious question.

MR. SPEAKER : Your name is not
here.

SHRI RAJASEKHARAN : You can
use your discretion. This is a very serious
question in Mysore and in other areas also.

MR. SPEAKER : Will you please sit
down and observe the procedure ?

SHRI RAJASEKHARAN : He is not
informing the House properly.

SHRI F. A. AHMED : So far as the
question of doing something for the
chronically drought affected arcas
is concerned, I think the hon. Mem-
ber is aware that in the present
Plan per.od we are going to incur an expen-
diture of about Rs. 100 crores. Rs.25
crores will be incurred during the current
year, and for that purpose 40 districts have
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been identified. Out of these 40 districts,

about 23 we have aiready taken a decision,

and with regard to the others we shall take

a decision very soon. Of these 23 districts,

2 districts are in Mysore...

SHRI K. LAKKAPPA : I would like to
intervene because he is not giving the
correct position.

SHRI F. A. AHMED : ... Chitradurg
and Bijapur have been selected.

SHRI K. LAKKAPPA : Tumkur is
chronically affected. They havc only selec-
ted two districts atrandum and discremina-
ted against my district.

MR. SPEAKER: I have not allowed
him. These interruptions will not be
recorded.

SHRI K. LAKKAPPA : **

SHRI F. A. AHMED : I have already
said that of these 23 districts, two have
been selected from Mysore, namely Chitra-
durg and Bijapur.

SHRI K. LAKKAPPA : My point is
that the other districts which re chronically
drought affected have been neglected. Tum-
kur, Mandya, Dharwar and Hassan have
been left out.

MR. SPEAKER : You are continuously
defying me. Will you please sit down or
not ? What is this ? You have said what
you wanted to say, Why don’t you allow
him to reply ? After all, there should be
some decorum. You get up any time you
like.

SHRI F. A. AHMED : This will leave
another 17 districts to be taken all over the
country. For that, representations have
come from all part. of the country and they
will be taken into consideration, and we
shall select those 17 districts on the basis of
certain principles laid down which govern
the question of deciding whether a particular
area is a chronically drought affected area
or not.

So far as the present proposal of assis-
tance is concerned, my information is that

** Not recorded.
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[Shri F. A. Ahmed]

till now we have received no proposal from
the State Government. When the proposal
is received, a team will be sent from here
to ascertain the amount and then that
will be given.

SHRI K. LAKKAPPA : I asked a
specific question; he has not replied. I
need your protection.

MR. SPEAKER : I need protection
from you, not you from me.

SHRI K. LAKKAPPA : [ am holding
the floor according to the rules of the
House.

Will the Minister send a team of experts
immediately to assess the situation, to-
morrow, with financial assistance ?

SHRI F. A. AHMED : May I inform
him that a certain procedure has to be
followed. When we receive a request from
the State Government we send a team.
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SHRI F. A. AHMED : 1 would like to
take the last question posed by the hon.
Member, about the Famine Code. I may
inform him that this matter is entirely with-
in the jurisdiction of the State Government,
but our information is that most of the
State Governments have tried to bring
Famine Code up-to-date. If there are any
defects in any of the States and if any
change is desirable, if the hon. Member can
point it out to me, I will certainly draw the
attention of the State Government to that

aspect. Most of the State Governments have
brought their Famjne Code up-to-date, and...

SHRI K. LAKKAPPA : It is not up-to-
date in every State. After the famine of 1964,
it is not up-to-date,

MR. SPEAKER : Mr. Lakkappa, there
is no question of debate on it now. Let us
follow the rules.

SHRI K. LAKKAPPA : If there is any
such rule, let us change the procedure.
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SHRI F. A. AHMED : 1 have already
said that most of the States have under-
taken the revison of their Famine Codes.
If in any State that modification has not
taken place, if the hon. Member would
point it out to me, I shall draw their atten-
tion to that aspect of the question (Interru-
ption).

So far as the allegation of starvation
deaths is concerned, particularly relating to
Rajasthan and West Bengal, these alle-
tions have been made from time to time,
and all these allegations were referred to
the State Government concerned, and on
enquiry, no case of such starvation deaths
has been established so far. (Interruption)
The hon. Member has read out a telegram.
If he sends a copy of the telegram to me,
I shall again enquire into it and ascertain
how far the facts as alleged are correct. In
the statement which was placed before the
House, in April the detailed position was
given. After that, there has been the south-
west monsoon which started very well. But-
there was a dry spell in July. But in
August the monsoon has been fairly wide-
spread all over the country, except in the
southern part of Bihar and some portion of
Mysore. From the indications before us,
during the last four years, this year’s mon-
soon is perhaps the best. 1 have map from
which hon, members will be able to com-
pare the monsoon this year and during the
last four years.

SHRI K. LAKKAPPA : He is reading
all incorrect statistics.

SHRI F. A. AHMED : I have to read
ths record which has been carefully prepared.
(Interruptions).

So far as demand for help from States
is concerned, for the current year 1970-71,
we have not till now received any demand
from any State. When it comes, we shall
look into it.

SHRI RAJASEKHARAN : We would
request you to allow a discussion on this
and fix some time for it.

MR. SPEAKER : You never send any
motion and you stand up like this !
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RE. FLAG HOISTING CERE-
MONY AT THE RED FORT

SHRI R, K. AMIN (Dhandhuka) : I
seek your permission, Sir, to raise an im-
portant matter. On the 15th August, dur-
ing the flag hoisting ceremony at the Red
Fort, one grave mistake was committed by
the Prime Minister. She did not unfurl the
flag. In stead of her, an Air official un-
furled the flag. (Interruptions) This demands
the Prime Minister.
She must express regret to the House,

SHRI RANGA (Srikakulam) THE
Prime Minister has no right to perform
this funetion. It is the privilege of the Presi-
dent. I protested against it ten years ago
and ever since that time [ have been boy-
cotting this function.

SHRL. R. K. AMIN : when there was
some mistake in the introduction of the
Finance Bill, we were all sumcioned to meet
at 10 o'clock in the night. Similarily, are
you going to have that ceremony again ?
(Interruptions).

ot wea fagrt T : (FBIWT)
Heqey AZIA, I§ AT AFHIT AIHST |
g% qroga § FAIEAR-TA T AL AR &
qig Wt @ A @Fr @oed fear waT W
T EAY W 2w A AFAY Gar gE 4 SEM
R & &1 57 Foar aqu 1 afz ag a7
3 fis sture et B ogER H A gl @ ar
FIEI F aF ¥ wee foar amr
sifge 1% gawar § g N agh qc
&, ¥ 59 7z WEN | (SqAYA)

ot garww g (faedlt @aw) o A
Wt g aarar wigar §, 4% ag Xav )
ooo(OWETT) ..

sfecar st (ff Srnad ) : &
N goa g€ @, AN a7 § AT W



